
For tlUs 20,000 tonnes ~of Caustic 
Soda import Government have liveD 
duty exemption to enable it to be sol~ 
at reasonable price. 

Col'DJDittee on National EDer" I'QlJcy 
1055. DR. FAROOQ ABDULLAH: 

SHRI LAXSHMAN MAL-
LICK: 

SHRI SUBHASH CHANDRA 
BOSE .ALLURI: 

SHRI K. P. SINGH DEO: 
SHRI K. RAL.'\!AMURTHY: 

WTu the PRIME MINISTER be pleas-
ed to itate: 

(a) whether the Union Government 
have set up a committee which has 
been entrusted with the task of for-
mulating a national energy policy 
with reference to needs, priorities and 
resources; 

(b) if SO, when the committee 19 
likely to submit its report; 

(c) what are the :::o3in f~aturcs of 
the report if submitted; and 

(d) wh0n the recommendations of 
thE' committee is Hkely to be impk!-
mented? 

THE PRIME MINISTER (SHRI-
MAT! INDIRA GANDHI): (a) Yes, 
Sir. A Working Group on Energy 
Policy had been set up by Planning 
Commission. 

(b) The Working Group has submit .. 
ted its Report. 

(c) The Working Group fastimated 
the prospective energy demand in the 
different sectors of the economy up to 
the tum of the century and reviewed 
the present and prospective supplies of 
energy. In order to, bring about a tet-
ter balance between energy supply and 
demand, the Working Group has sug-
geIted a set of polley prescriptions on 
the following Unes: 

<0 the curbing of consumption ·of 
oll tott&e minimum posslbie level; 

(ii) conserving the use of enerl1 
by ineMasing 1he etftciency of Its uti-
lisaticnJ; 

(iii) te<luoina tU ~""$U 'I...-u 
demand p, lowel'iq the JAtelWttr of 
energy consumption in tbe eeoaomy. 
particularly in the industries _"or; 

(iv) increased reilance on renew"" 
able energy resources; and 

(v) reappraisal of Our economic 
development strategies, especi'lily 
those elements of the strategy wbich 
ha ve a direct link to energy eon .. 
sumption like technology chOice, l0-
cation policies, urban growth., meeila .. 
nisation in agriculture etc. with. re-
ference to the new awareness of the 
energy supply demand in future. 

(d) Since the recommendations ot 
the Working Group have far reaching 
implIcations, these need careful CORsi .. 
deration by all the concerned l\nnis" 
tries, to whom the report has been sent 
for examination. 

Si!ent VaHey Project 

1056. SHRI l\.1:ADHA VRAO SerN-
DL\: Wl I the PRIME MINISTER 
be pleased to state: 

(a) whether it is a fact that Na-
tional Committee on Environmental 
Planning and Co-ordination had ap-
proved the Silent Valley Project in 
KeraJa with the conditions that the 
State Government wou~d agree to on 
18 Point Safeguard Programme; and 

(b) if so, details of the 18 Point 
Safeguard Programme? 

THE PRIME MINISTER (SHRI:-
MAT! INDmA GANDHI): (a) and 
(b). The National Oummittee on En-
vironmental Planning and Coordina-
tion (NCEPC) had. set up a Task Force 
for Ecolcgical Playtnipg of the Western 
Ghats. The Task Force in its report 
strongly recommended that the SIlent 
Valley Hydel Project should be aban .. 
doned. 

The Task Force s1Ulested certain 
safeguards in ease Government felt 
th.t the project eannot be abancteaed 
for any ntQOn. In APril, 178, Ute tIIea 
Prime MiD1Ifer accorded tus apptoval 



II 
... tile ~ _bject to en~t of 
~~ tbat wouW _ure t .... 
..-..uarrll. 'tie...... OO\f8tDUlent 
ha'f'e decidecf'tit'rev1ew the matter and 
IuIft already taken It up with the State 
Government. 
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A"'~t of Danica Ollcer. to 
IPOII" Pa,. Posta by DeW Admin ... 

traUoa 

1058. SHRI MANORANJAN BHAK-
T J\.: WiU- the Minister of HOME AF-
FAIRS be pleased to state: 

(Il) wha t is the principle/policy 
evolv~ and adhered to by the Delhi 
Admirni$tration, while appointing 
D~CS 'Oftlcers, regulrar and otDciat-
in". to special pay posts; 

(b) the number of oftlcer6, appolnt-
~d as such for the flrst time in 19'19, 
w!th their respective date(s) of ap .. ._ ..... 

f~ ,< • 
JaM I.B-C 

(e) whether s_a O~f __ 
transferred ;from the ~ .. De. 
partment and ttie r..n4 .... 
Department etc. on the .dv.w .. 
ports of the respective Heads.. De-
partments were pven speckl,.,. 
posts in lf18 aDd 117' respeetl*; 
and 

(d) if so, the facti th .. eof? 

THE MniISTER or STAT. IN' 
THE MINISTRY OF HOME AI'YAIBS 
(SHRI YOGENDRA MAKWANA): (a) 
too (d). The internal posting'S of regu-
la r and officiating DANlCS oftIcer. He 
made by Delhi Administration. The 
appointments to special pay poa~ are 
generally made keepilla in vi_ '&be 
requiremenfs of the posts and Sdlta· 
bility of officers for appointlJlelll to 
such posts. However, alii far as poI.-. 
bIe, "lonsideration is also liven to tIae 
senierity of the oftlcers for •• Jd.Dg 
such appOintments. 

2. The number ct officers appointed 
to specIal pay posts for the first tfme 
in 1979 was 5. Their dates of appoint-
ment are 6-2-79, 4-4:-79, 2-7-'t8, 
3-7-79 and 25-10-79. 

3. One officer Sbri O. N. Mehrotra 
was transferred from the Sales Tax-
Department on 20-1-76, as there were 
some ~mplain~s &gatflsl hIm. Though 
the allegations against the offtcer were 
not proved, the Commissioner, 'Sales 
Tax had requested fOr the transfer ot 
Shti Mehrotra from his Department, 
as according to him the oftleer cUd not 
enjoy good reputation. Shri Mehortra, 
on his transfer from the post of Sales 
Tax Officer, was posted as Administra-
tive Officer in the Directorate ot lIdu-
catiop.-a non-special pay post. He 
was ~ appoin.ted to the .peela! pay 'Pod 
of AssistatU Director (Employmeat 
Exchange) which carries a special :P~ 
of Rs. 100/- p.m., with e$tct flJOftl 
25-10-78. The apPointDutl'lt of S1ui 
Mehrotra on the speeial pay. "'. 
made keeping in view hi. .uttablll. 
tor the post on account of ~XP8rleD­
of 0;Ver 18 ,.ears tJt ttte wodtlfta or .. 
ploym_t Ex~. wldeh __ 
Mebrotr. po •• e8llid. ~ 




